EANGURGILONnU 1800,

e Government of Punjab
e Department of 8001al Security and Women & Child Development
T _ (Socml Sécurity Branch)

‘ '.-_NOTIEICA-_TION

: o Dated, Chandigarh  14.08.2017
No 5/ 15/2001 188/10‘—138Q5 _' In exercise of the powers conferred .
o '_.:?'b sectm 1 29(1] of the .Jluvemle Justlce (Care and Protection of children} Act,

' ;2@0 ameﬁded in 2006 a.nd all other powers enabling him in this behalf, the
":Govemor of Pun_}ab supercedmg Notification No.5/15/2001-658/4733, dated

18.12; 2&)03 “No. 5/15/2001 6SS/323 dated 29.01.2007 and Child Welfare

Comnnttees consututed in- each dlstnct of the State in relation to child in

need ':'f care a.nd protecﬁon under th1$ Act vide No. 5/15/2001 1SS/1623

. -} Present Status | Near by Proposed Remarks
‘ --"D1stnct nominations  for!
I RS REIR S ' - additional charge
1 1-Gurdaspur. -_02 members are. .,‘HoshLarpur Dr. Ashwani
B l;“: S fun twnal m| o ) Juneja
Q‘i PR '5’1""‘”;:;_“ E gurdaspur ' -‘ B [ {Chairperson)
B L . \'Mr Arwind
3 S o I T Sharma {Member) |
2 .1 Mansa 02 members aré | Faridket Mr. Ashok Sachar |~ !
;§ B “functional i (Member) B :
§ N Mansa ‘ . Mr Terath Verma ! ‘
S EEURE IR S (Member)
§ |3 | Bathinda- {02 members are. _;F_airi'dkot .. i Dr. Manjit Singh
3 TR -fu.ncnonalm 1 | Bhalla (Member)
_Bathmda C Mrs. Kanchan %
Aggarwal |
| | (Member)
4 {SAS | 02membersare | Fatehgarh | Mr. Gulshan Rai |
‘| Nagar furietionalin : Sahib (Chairperson)
oo SAS Nagar ‘ Mer, Suneep Singhi
P T : (Member)
5 | Kapurthala | 02 membersare | Tamtaran = | Dr. Rana Ranbir
o | functional in . Singh (Chairman}
“Kapurthala Mr. Hardev Singh
e : T Bajwa (Member) | 1
| Pathankot B | Comimittee
S Constituted ~ for
| Gurdaspur is given
| the charge  of !
Pathanxot i




SNy R
O 2— . ENotificstion-2014 dots

C 7] Jallandbar S I Whole committee
BN R SRR of " Tarntaran
constituted  vide
notification .No.5/
15/2001-188/
1623, dated
06.07.2011 1s
‘ given the charge of
ER Distt. Jalandhar as
‘ whole committee
of CWC Jalandhar
1s not functioning.

33135 R Roopnagar Mrs Ritika Grover
o Nagar |1 (Member)
il e s 2 TDr Bheem Sain

(Member)

Dai *handigan P _;szwajeet Khanna, IAS,

8% Aug, 2017 e Additional Chief Secretary, Govt. of Punjab
B ' ~ Department of Social Security and

Women & Child Development.

/15/2001- 133/10143&:)3) )-8 Dated, Chandigarh  14,08.2017

. Py is forwarded to the: followmg for informatior and necessary action:-

The Cmef Secretary to Govt PunJab

- . The Additional Chief Secretary to Govt. of Punjab Department of Home
" Affairs & Justice, -
"3) .. The Registrar, Punjab and Haryana High Court, Chandigarh

4} ‘THe Secretary to: Govt wof . Ind:a Mnustzy of Women & Child Development
. Shastri Bhawan, New. De1h1 L

Al the Deputy ‘Commissioners in the. State.
“All the: Semor Supenntendents of Pchce in the State.

rector; Soc1 - Secunty a.nd Women & Child Development, Punjab
*hanchgarh

CAR the Cha;rperson and Members ‘of Child Welfare Comn—uttees in the State

| :.:ofpunjab | @me,d%

~Under Secretary Social Seturity

T L. No 5/ 15/2001 ISS/ - Dated, Chandigarh, 08.2017
§ ~~ | ; _' A copy, along W1th two spare attested copies of the Notification, is
EQ g forwarded ‘to the Controller, Prmtmg and Stationery, Punjab, Chandigarh for
=N ﬁ pubhcaﬁlon of this. Not:ﬁcatlon in the Punjab Government Gazette (Ordmary)
<A ﬁ and to supply 100 cop:tes of the same to thrs Department.
5 1 ' /
R R S H
. f—; Under Secretary Social Security




